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Tractors to Part ‘C’ States
[♦366. Shri R. S. Tiwari; WDl tha 

Minister of Food and Agriculiure be 
pleased to state:

(a) how many tractors have been 
given so far by Government to Part 
‘C’ States (Statewise) on loan, for 
use on the Taccavi basis, for reclaim­
ing land; and

(b) how much land has been re­
claimed (Statewise) by these tractors 
so far?]

The Minister of Food and Agri­
culture (Shri Kidwai): (a) The Central 
Government does not issue or loan 
tractors to the States. It gives grants 
and loans of money to enable them to 
give taccavi to cultivators tor purchas­
ing tractors or for setting up State 
run traetor unitsi. The loans given for 
financing the grant of taccavi are:

Ajmer Rs.
Bhopal Rs.
Vindhya Pracleah Rs.

90,000
9,00,000
2,50,000

(b) The information is not readily 
available. It will be placed on the 
Table of the House when available.

Production op Sugar Cane

•367. Prof. Agarwal: â) WiU Uie 
Minister of Food and Agriculture be 
pleased to stiate the total area in 
Bihar and Uttar Pradesh which has 
been diverted from the production of 
foodgrains to sugarcane as a result 
of Grovernment’s policy regarding the 
sale of free sugar?

(b) What steps arei Government 
now taking to ensure that sugarcane is 
not grown beyond the minimimi 
national requirements?

The Minister Food and Agri­
culture (Shri Kidwai): (a) The Sugar- 
CMe acreages in Uttar Pradesh and 
Bihar, v/hich are the main sugar pro­
ducing States were 24 lakhs 95 
thousand and 4 lakhs 11 thousand

acres respectively in 1950-51 
*tne estimated figures of 2U lakhs 90 
thousand and 3 iakhs 54 thousand a^es 
in 1951- 52 . Tiie increase in Uttai- 
Pradesh repiesenis the limit of the 
diversion from foodgrains to sugarcane 
but it v/as due not oO much to the 
prices paid to the cultivators for sug^- 
cane loi' free market sugar as to the 
high p-i-Li; o: iair alia  by cullivacors 
for . *

(b) It is not possible to plan exa c^  
that the production in a particmar 
year should not exceed the requir^ 
ments of that year, for while 
acreage can be regulated, the yi^d de­
pend, on wea-iit-r con uUons und can­
not be predicted a year in advanro. 
Gut prices ieil this season and that 
will bring about adjustment, and it is 
also my intention to reconsider the 
sugarcane prices for the next season 
so as to prevent maladjustment as 
much as possible.

Pakistan Spi£S

*368. Siiri Dhusiya: (a) WiU the
Minister of Home Affairs be Pjeas^
to state what is ihe a\-.;i;ber of 
Pakistan spies who have so far D^n 
detected and detained in vVest-Benga  ̂
Assam, Bihnr and U.P. respectively?

(b) How many of -hem are men 
and how many women?

The Minister of Home Affairs and 
States (Dr. Katju): (a) and (b). It
will not be in thj public mterest to 
answer this question.
Import of Locomc :ives from Germany

*369. Shri Vittal Rao: (a) Will the 
Minister of Railways be pleased to 
state how many locomotive ^gines 
have been received from West Germiin 
firm, Krans Haffel so far out of the 
order placed for 135 Locomotive 
engines during 1951?

(b) What is the cost of each engineT
(c) Does the same compare favour­

ably with the cost of Locomotives 
ordered from other foreign countries:

(d) If the answer to part (c) above 
be in the negative, what are the 
reasons that weighed with the Gov­
ernment to place the order?

(e) Do Government propose to lay 
a copy of the agreement on the Table 
of the House?

The Minister of Railways and Trans* 
port (Shri L. B. Shastri): (a) 10 
Locomotives.




